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Hon'ble Mr. Justice R.R.K. Trivedi, V.C. -

Hon'bde Maj. Gen. K.K§ Srivastava , A.M.
2 ZHeT

4‘
Sri-S. K. Om. for the applican%&,gri Vinod
Kumar, holding brief of Sri K.P. Singh for th e

respondents. Learned counsel for the applic&t
submitted that this 0.A may be dismissed as
withdrawn. The 0.2A.1is accordingly dismissed
as withdrawn. No costs.

Member- A. Vice-Chairman.
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